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Joint inspection of M/s Meem Agro Food Pvt. Ltd., Kandhla Road, Kairana,
Distt. Shamli, U.P.

Background

In compliance to the Hon'ble NGT (PB) order dated 03.05.2019 in O.A. No. 324/2015 (184/2016 &
467/2016 with O.A. No. 85/2016, M.A. No. 436/2016, L.A. No. 240/2019 & 241/2019) in the matter
of Jubair&OrsVs. State of Uttar Pradesh &Ors. and Irfan Ali Vs. Meem Agro Foods. Pvt. Ltd. &Ors.,
a joint inspection of M/s Meem Agro Food Pvt. Ltd., Kandhla Road, Kairana, Distt. Shamli, U.P.
(referred as ‘the Unit’) was carried out on 22.08.2019 by Shri, Y.N. Mishra, Scientist ‘C’, CPCB, Delhi,
Shri, D.C. Pandey, ASO, UPPCB and Shri, Vipul Kumar, JE, UPPCB.

Details about the Unit i.e. M/s Meem Agro Food Pvt. Ltd

The unit has infrastructure for production of frozen boneless buffalo meat, poultry feed supplement
(PES), tallow and blood meal. UPPCB has granted Consent for slaughtering of 300 big animals
(buffalos) per day and frozen meat production of 36 MT/day.All the processes were found in
operation. It was observed that slaughtering of only big animals is being carried out. The details of

the unit are as follow:

General Information

1 Raw material : Live Buffaloes
2 Consented Frozen Meat : 36 MT / day
< Products/Byproducts | Meat Bone Meal (MBM) -4 MT / day
Tallow : 15 MT / day
4. Present Slaughtering Consented Production capacity - 300 buffalo/ day, however on

Frozen Meats the day of inspection, slaughtering of approx. 132 buffaloes
were going on. As per records, the unit was not in operation
from 12.08.2019 to 17.08.2019, due to festival of Id-Uz-Zuha
(Annexure-1 & 2).

Information pertaining to water consumption, wastewater generation and others

2 Freshwater source & Source - Supply through Water Tankers
consumption (kl/day) | As per records maintained by the unit, the consumption details
are as follows: '

Average consumption of water - 150 KLD/day which includes
1.0 KLD for domestic purposes (Annexure-3).

6. Bore wells Bore wells: 1 No. (Sealed by UPPCB)

7 Gtatus of CGWA | The unit has applied on 06.05.2019 for NOC to get permission
permission for | from CGWA for ground water extraction(Annexure-4).
extraction of ground
water

8. Consented wastewater | Industrial - 300 KLD
discharges Domestic - 2 KLD
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Treated waste water The Unit has provided Digital Flow Meter at ETP outlet to
discharge measure effluent flow. At the time of inspection the flow meter
was showing 6.57 KL/H (158 KL/D) reading for the treated
effluent. However, the unit has not maintained any
logbook/ details for the same.

10.

ETP details(Annexure-5):

v" Designed capacity of ETP - 500 KLD, adequacy report provided by the Department
of Civil Engineering, IIT, Roorkee.

v" ETP is comprised of primary treatment and secondary treatment followed by
common tertiary treatment.

v' Primary treatment includes Screen Chamber, Oil & Grease traps, Equalization Tank
and DAF (Dissolved Air Floatation).

v" Secondary treatment is biological treatment based on Sequential Bio Reactor (SBR)
and

v" Tertiary treatment includes Multi Grade Filter (MGF) & ACF.

v" Domestic wastewater is treated through septic tank cum soak pit.

11.

Hide storage area Separate area is provided for storage / preservation of hides.

194

Mode of Effluent Treated effluent is discharged into its own land for irrigation
disposal (approx.20 acres) through underground pipeline of about 2.5
km away from the unit.

13.

Status of Consent under | Consent is granted by UPPCB which is valid upto 31.12.2019.
the Water (P&C of
Pollution) Act, 1974.

14.

Status of OCEMS The Unit has installed OCEMS for all the requisite parameters
i.e. pH, TSS, BOD, COD and flow. At the time of inspection the
reading were pH (8.98), TSS (87.5), BOD (27.3), COD (194.4)
and flow (6.57), respectively.

15

Odour Control Unit has provided bio filters to suppress the odour from
rendering plant

Information pertaining to Air Pollution

Source of Air Pollution, | The Unit has one boiler with capacity 6.0 TPH.

16.
details of fuel and status : : :
of APCDs Wood (4T /day) and ingesta are used as fuel in the boiler.
Boiler is equipped with Air Pollution Control Devices (APCDs)
i.e. multi-cyclone and the flue gases after treatment are
released through chimneystack of height 30mts. .
The Unit has 2 nos. of DG sets (600 KVA + 600 KVA) equipped
with acoustic enclosures and HSD @ 50 lit/hour is used as fuel.
19 Status of Consent under | Consent is granted by UPPCB which is valid upto- 31.12.2019.
the Air ( P&C of
Pollution) Act, 1981
("u\: &
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Information pertaining to ETP sludge

18. Quantity of ETP sludge | Approx. 20-30 kg/day is generated. Proper records are not
generated ' maintained.

% Nature of waste Organic.

20. Facility for storage / The Unit informed that ETP sludge is sold as manure.
disposal / treatment

Observationsé& findings:

General:

i.

ii.

1ii.

During inspection, the Unit was found in operation. Slaughtering of around 132 buffaloes were
in process as against the consented slaughtering of 300 animals/ day and meeting fresh water
requirement through Tanker Water Supply, Nagar Panchayat, Jhinjhana.

The Unit has valid registration with APEDA [Agricultural and Processed Food Products Export
Development Authority], provided one treated effluent storage tank before discharge of effluent,
installed sludge decanter (centrifuge) and tiny sludge drying beds (2 nos.) for drying the sludge
generated from primary and secondary treatment, OCEMS for all parameters i.e. pH, TSS, BOD,
COD & flow and (it was found operational during the visit), septic tank followed by soak-pit for
treating domestic effluent, adequate space (room) for storage & preservation of hides and
adequate space to carry out licensed activities. The unit has twoLairages as details given below:

a. Lairage-1: Area 565 m?approximate (Annexure-6)

b. Lairage - 2: Area 650 m?approximate (a newly constructed covered area which is being used
as Lairage) (Annexure-6)

c. Total area of Lairages: 1215 m2(approximate)

The Unit has provided underground piping network for transmission / discharge of treated
effluents onto own land (approx.20 acres)for ferti-irrigation. This land is located at a distance of
around 2.5 km from the Unit. A portion of this land is used for composting of animal dung.

Water Pollution:

1.
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During inspection, all ETP units were found in operation. Grab samples ( 6 nos.) were collected
from inlet, E.Q. Tank, DAF outlet, SBR and outlet of ETP and quality of treated water being used

for irrigation. The analysis results are presented below:

Sampling Locations Parameters

pH TSS |BOD COD 0&G MLSS

(mg/l) | (mg/l) | (mg/) | (mgh) | (mg/)

ETP inlet 6.89 948 1450 2767 - -
Equalization tank 6.72 911 1723 3108 - -
DAF outlet 5.80 309 954 1678 - -
SBR - - - - - 4053
ETP Final outlet 7.52 96 55 214 BDL <05) -
Notified Standard 6.5-8.5 |50 30 250 10 -
Consented Standard 6.0-9.0 | 100 30 250 - -
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The quality of treated waste water being used for irrigation is observed as exceeding the
Consented Standards as well as notified standards in respect of BOD. Also Suspended Solid
(SS) is not complying with the notified standards.

Air Pollution :
i.  During inspection, one boiler of 6TPH was found in operation and emissions are

channelized through stacks of height approx. 30mts. Portholes and sampling platforms are
provided. However, details of 2 nos. of DG sets need to be incorporated in the consent

issued by the UPPCB.

Conclusion :
The unit is required to ensure as follow:

a. The discharge of effluent to meet the prescribed notified standards.

b. To engage an expert government agency of this field say CLRI , Chennai for Environmental
Audit of the Plant including ETP performance evaluation. The report be submitted to CPCB
and UPPCB within a period of 3 months.

¢. To submit the irrigation plan, which is duly approved or authenticated by the Agriculture
University or the Irrigation Department of State Government.

d. To carry out the calibration of the OCEMS, on regular basis and inform to CPCB & UPPCB.
e. To install flow meter at the inlet of pipe line, through which the effluent is being passed for

irrigation area and maintain logbook.

: t& - N a\\°
R R

(Vipul Kumar) D.C. Pandey) - Mishra)
JE, UPPCB, ASO, UPPCB, Scientist 'C'
Muzaffarnagax Muzaffarnagar CPCB, Delhi
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Speed Post

CPCB/IPC-1V/Tannery/ 2019% October 24, 2019
el
To g

The Member Secretary,

Uttar Pradesh Pollution Control Board,
Building No. TC-12V, VibhutiKhand,
Gomti Nagar,

Lucknow - 226 010 (UP)

Sub: Joint inspection of M/s Meem Agro Food Pvt. Ltd., Kandhla Road, Kairana, Distt.
Shamli, U.P. in compliance of order passed by Hon’ble NGT on 03.05.2019 in
O.A. No. 324/2015.-regarding amendment of prescribed limits in respect of SS.

Sir,

This has reference to above cited subject wherein the Hon’ble NGT has passed an order on
03.05.2019 to carry out inspection of M/s Meem Agro Food, Pvt. Ltd. jointly by CPCB &
UPPCB.Accordingly, a joint inspection was carried out by the officials of CPCB and

UPPCB on 22.08.2019 and the inspection report is presently, under submission to the
Hon'ble NGT.

During inspection, it was observed that UPPCB has prescribed the standard in respect of
Suspended Solids (SS) as 100 mg/1 as compared to the standards of 50 mg/1 as notified by
MoEF&CC.

In view of above, I am directed to request UPPCB toamend the prescribed consented
standard in respect of SS, in line with MoEF&CC notified standards, in the CTO issued to

M/s Meem Agro Food Pvt. Ltd.

(Ajay Aggarwal)
AD & Div. Head, IPC-IV

: a/a
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"qiEy wer' gEt S TR, fawel-110032

Parivesh Bhawan, East Arjun Nagar, Delhi-110032
<{HY/Tel : 43102030, 22305792, aﬁ'{-'l'lgl'/Website : www.cpcb.nic.in
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MEEM AGRO FOODS PVT. LTD.
KAIRANA, SHAMLI (U.P.)

Date .. \u.\U\

Daily Summary of post mortem Examination of Animals ﬁw__a.m_og

1. Total No. of Carcasses Examined ................ /. \WM) ..... 2. Total no. of Carcasses Passed BT

3. Total no. of Carcasses Rejected mﬂﬁ» .........
Note:- Rejected/ Condemned carcasses send to the Rendering plant.

The Postmortem examination is done in licensed abattoir of Meem Agro Foods Pvt. Ltd, Kairana, Shamli under the supervision of
Gowvt. Veterinary officer. Postmortem examination of the carcasses is randomly done by Govt. veterinary officer.

-

Signature & Stamp
of Govt. Veterinary Officer

Signature & Stamps
of Veterinary Doctors

) Q 7
B s s A LA
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MEEM AGRO FOODS PVT. LTD. KAIRANA

MBM ,TALLOW & BLOOD MEAL SUMMARY

Date No. Of Animal| Mbm Tallow Blood Meal
01-08-19 236 2360 Kg | 1180 Kg 56 Kg
02-08-19 Friday
03-08-19 233 5715 Kg | 3214 Kg 55 Kg
04-08-19 232 5658 Kg | 3182 Kg 55 Kg
05-08-19 205 5426 Kg | 3052 Kg 49 Kg
06-08-19 205 5641 Kg | 3173 Kg 49 Kg
07-08-19 209 5017 Kg | 2822 Kg 50 Kg
08-08-19 52 4211 Kg | 2368 Kg 12 Kg
09-08-19 Friday
10-08-19 202 2741 Kg | 1542 Kg 48 Kg
11-08-19 201 9022 Kg | 5075 Kg 48 Kg

Close 12-08-2019 to 17-08-2019
18-08-19 139 33 Kg
19-08-19 134 4808 Kg | 2704 Kg 32 Kg
20-08-19 159 3673 Kg | 2066 Kg 38 Kg
21-08-19 205 4489 Kg | 2525 Kg 49 Kg
22-08-19 132 4729 Kg | 2660 Kg 31 Kg
Grand Total 2544 63490 Kg| 35563 Kg 605 Kg

For Meem Agro Fogds Pvt. Ltd

TA gnatory

pY
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Government of India
MInIstry = WaterCanlral Ground Wa

Re
Appllcatlons Sources, River

: (Application For New NOC)

Appliqation J\lumEer . 21-4!7507IUPIINDIZO19

1. :Gene!’allnformat-io;{;. e ‘ e i R T e e
[Water Quality: ™ " 7 e

e st [Fresh Water
e _{ﬂf{’_'_'?j'j"_’" Type Category/ Type of Application: -

7 st B0 A Y PSOA f;ﬁ'gira prodiele. .
| (i} |Name of Industry: RS e e

e e s e IMEEM AGRO FOODS PVT LT~~~

P 2eeton Dt of th ndiatial Uni- (Aich Approved i Pl with Cozaon ap) (5"~

[ hddensline sy o o 1993-1005, KANDHLAROAD
‘Address Line 2 : s o) =

S

SHAONLE .= == 3 e e

S P s e e T SO e e e :

' ! |Address Line 3 : [ —e.
NEIEEseee-.. .
g | e G
2 'Sub-District: =5 R e SAN

f RN e
| Vilage/Town: e NERL.
=Latitude: R !‘2'93886-459- e A R e AR T e T e e

e s

Logitude: lw.2arede: T
Area Type.:-— L e e -__—‘]NOI'\-NOt}f-i.EG.-“

N ——
! (i), Communication Address

Admslineds” - S oaaE s aa e

S . s Lo ROBRE - .
' Address Line 2: |KAIRANA , SHAMLI

e e e e mis
;  ,Address Line 3:

FOODS PVT. LTD, 9931005, KANHLA

- e e

i iState:

e

i ;’District;" 3

e e

e e et et i e 8 e i et et - %

CJUTTARPRADESH .
ST e
‘Sub-District: 'KAIRANA

o e e e e e e e e ————— - —— i 8 e

Pincode: .2¢‘!‘7175

D R T Ep S e mer

~ |Phone Number with Area Code: |

917983206779

——— e e

{Mobile Number:

i 'FaxNumber: s e s
7 ‘—ls-M;,f_ z e SN Imeem_tanveer@yahoo.in
- [(iv) Salient Features of the Industrial Activity: e

; " ABATTOIR HOUSE

i (v) ‘Land Use Details of the Exlstingﬂl Fr&b'ééé_d Industrial Unit Premises Ownership of the Land :
| i v s
| LandUseDefails | Existing (symeter) | Proposed (sqmeter) | Grand Total (sq meter]
e = 1 1805.12
i iGreen Belt Area e 1805'12______ .............. 'I Sohn el e 1
e oS Tty i 1431.26 | 1431.26
pooOpented - @ ek -26%5'2"5'!“"‘""“"""‘“""‘“‘“‘f‘"*""""“‘*"ﬁbqs"z‘s'
~I" " IRoad/ Paved Area ke s

06/05/2019 n@ Bone cra
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0 .

et Government of India
entral Ground Water Authority (CGW,
Mi ity ( A)
n‘i‘;yl?f V\Ilatar Resources, River Development and Ganga Rejuvenation
Plications for Issue fNOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Applicatlon Number 21-4!7507!UP!IND!2019

Rooftop area of bulldmgll 3736.19/ | 3736.19
| 'She s |
l % e s I Sl s ek e R A il s i e e S i S S AT Y
Total N | ~ 89ay. 32 | 8987 82
| (v:) Drainage in the Area (River/ Nala ete) : ]DISCHARGE ON TO AGRICULTURE LAND OWNED BY
RN |OWNER FOR PLANTATION AS PER GUIDELINES OF UPPCB

(v:i) 'Source of Availability of Surface Water for No
! ‘lnfrastructure Use (Submit Water Availability I,
Non Avaﬂnbll:ly Certificate):($) 3

‘(\.;fn) Average Annual Rainfall in the Area (m mm) |614 00

(lx) Townships!\nllages (Wulhln 2km Radius of JAHANPUR 'KAIRANA TOWN
o ithe lndustrml l_.ln[t) e

(x) Whether Ground Water Utihzauon for JE:Efstmg Induslry
Date of Commehcement Industry g 06/08!2005 e

Date of Expansmn '

R | e s L I g

! 3 Detalls ‘of Water Requnrement (Fresﬁand Recycled Water Ueage)
/(Please Enclose Water Balance Flow Chart of A Activities and Requirement of Water at each Stage) ($)

-il.)__}eieiWater Requnrement (a+b+e+d) (m3lday) S SRR T e
ST e e L e I D ‘" £ “—Ex:szmg ,l Proposed i Total
Water Requ:rement Dnetﬁz;i-l-s. (Fresh Waie}iv(}ﬁﬁ-d_;yj RIS R
" (a) |Ground Water Requirement (m3!day) ; 332 00 e =0 _qg* e 00
| | (b) Surface Water Available , 0.00, 0.00] 0.00
- (Canal River, Ponds etc.) (m3/day): Nl RS e M i e IS L | S0 G e S
& ! {c) ‘Water Supply from Any Agency ,‘ 0.00: 0.00! 0.00
| __(m3/day): e N A i e L i
Total Fresh Water Requnrement | 332. 00, 0.00: 332,00
l(atb+c)m3rday): A e e el
[ (d) Recycled Water Usage (l'ﬂ3"day) H__M“f S REiCS 30000' et e L e e L
T [Total Water Requireiient ! 632.00. 0.00! 632.00
| jlasbrord)m3iday) Bedic L RO T ]
| (i) lareakup of Water Requirement and Usage: | e
Ay e s L —— B b e P ey
g R ; I Existin | Proposed Total , No. of Annual
} ’ Activuqt! ! Requlrem%nt | Requirement ' Requirement !Operational Days f Requirement
by (m3/day) | (m3/day) | (m3/day) s _InaYear S e _(m3fyear)
? '[""Tﬁd'démal Activity 33000 oooj 330, po; 2 3ooi G __9??99.'P9
T [Residentialr | 2 ool 0.00, 260 300, 600.00
| |Domestic o i S SRR LA e ___.; R Rl e e e A Bea i iR R e
= Greenbelt | 300.00| 0.00; 300.00, 300, syl
: f ¢
A 'Development ’ f 1| , ;
' l[Environment , | i ! |
i ;Ma]n[enancs £k ML TR R S e T T ] L ey i LT
B s 300’ 0.00
‘Other Use | q:99j______ _0_.09; 002 S S S
x B s bbbt i | 001 \ .
'Grand Tofal | e R e Rt s.
06/05/2019 09:48 AM Pana 2 afR

7 ‘L.E},S‘G_I‘}. Cr. P 29

TN e e S
s AR e o o O RO
3 ey Ay et g e
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_ _‘,Appl!cation Number : 21

Central Gro
Mlnlslry of Water RQSOUrcasugdv‘::'ﬂ[t)Gr Authorlty (CGwa

Applicatlons forIssyg of NOC to Abs

Applicat;
Plication for Permission to Abstract ater f
(Application For New Noc) orierindustilal Use

-4!75071'UP/|ND/2019
| (iil) ;B-r_eakup of Recy

4,

i cled WaterUsago - SN s
- i = B ey '" SRR
m mcsaria
B I s r_(a) Total Waste v Water Genuralad { ( 3Iday)300 ; (Days) _}r (mSIyear)
5 7 | 0 S
A (b’ Q_"’a"t'_ty of Tfﬂatad Water, Available “J‘E‘lO(_J W clus by Ll __?90_00 00
.| ). -Reuse In lndustrlalActlety s sl Rl e
o kR -~ 0.00) 00T T
e l i euse in Gree-r] §clt Dovelopmont; | : '366-00:"‘ mhéﬁ(')’"“ P
| i) [Other Uses: " “J~—_ anlh 300 80000.00
i“ _'(c) ITotal Treated Water Utilized: ]M 300.00‘ 300{ SO0
e s e B e r _ 90000.00
S ,Ne_t Ground Water Requ"ement lsaz 00 (m31day) e T e b e e
,(a) (_;rgunfiwater-Abstractton Structure- Exlstlng = T EvaL N :
{Number of Exlstmg Structd}es oo [2 = SR P S o g e o
ST e e o o ————
SNo.| Type of Depth | De Foms -1 Home 1 Wieh e
, i ] epth Dlscharge | Operatio “Mode Horse Wheth Wheth P
!- r Ngllrr‘:c,t;:,ree ,' (Mr.}ter) ] r (m3/Hour) inal Hours| of | Power | Fiftede > I eR:;is:er:zl;sion
i l & ( Dk i "’_‘;a\:glf (Day) it o With | with CGWAIIf so
i ! | Days ame | -
; Construction (mm) (Meters | (veﬁr) i < il i M;:gz: s thereor
i g { } below { f | ] I
i ) { | Ground ’ J | |
] f . Level) i | ! !
T e ———— il - A R R e o TP, ..i.-.. B W — g o] .na - —a . ———— e
i Borewelll ? 45, 00/75 5 35. 00! 25.00,14 /300 |Submer | 6.00 Yes .NO/-
i 1onfs ; ; ! ! Isib!e | ;
b bl s e D s s SO S
2 'Borewell / I{45 00/50 | S35 ooi 10. 00"6/300 ,Su?mer | 5.00(Yes |No /-
.2013 sible | |
| | e e e b |
"]ﬁ:TdrodndwaterAbstractlon Strucwre- 'ff?g?sff’__q_"__“___ FETIe ee
;Number of Proposed Structures: 0 :
A e e et e e 52y e e - Y A e Y Se——— - o - . '-~‘--"""‘-- vy i v = e
th | Depth Dlscharge Operallm Mode | Horse Whether | Whether
e e i R i e e | B ] e T e
f Name/ Year | / Water l Hours ‘ Lm l of with {  Registered
. Level (Day)/ | Name Pump Water with
e D'(a ma;er (M:ters | Days | | Meter |  CGWA/If
l Construction ‘ mm Below I (Year) j ’ 1' 50
, ; Ground } l | J Detalls
! [ ! | Level) | .... | ; ! i Thereof
_.Ilr e B : e

Ive Report I Note on Groundwater Condltlon in and
ter Avallabillt Pleasa Enclose a Comprehens
g::ﬂ:ﬁ?:eema) Applic!;t()le to Industries Consuming Greater Than 500 m3/day : S R T e

|ENCLOSED S e

B e i d Al’tlflClal Rachafge Measures Proposed J’ lmpl'emented " Ground Water

5. |Details of Rrainwater Harvesting an

Recharge outside the rovide NOC from the Concern Authorlty / Agency if Already implemented, details

5 IndUI:tr:‘ilrglgllt:Je(rr\'t:::i\tggrn&ater Harvesting /Artificial Recharge Proposald3) #es - e S R g
may be Re—eku

'L‘ .-
TIENCLOSED. e
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Application fo
r Permission to Ap
stract Gro =
(Application For New"p’,‘gé",’ = PLindigtialNise

fapplication Number : 21-417507/up ND2015
6. .Consent to Operate / Estinil ximsih ol .
‘(MoEF) or State Pollugngggsh ] ;\PPrcval Letter from S

t-"-’7"~m>!'}fBotilqs\.ri;'Mi Istr e e R A -
Environme ol Board(SPCB) or Stat nistry of Environment & Forests
o TonREnt Impact Assessment Authority(SLEIARY(S) - Po"t APPraisal Committos(SEAC) or State Level
. Atached Consent/ Approval of Government Agency(Provi o A
[Letter Number e emenm e o Y L TOVIOUE: Referral Letter) et
i e e e L 1931/C-3 R CONSENTIRROPRIT ———————
jSNoj  Consent/Approvalof | Attachmenthees 1~ a2 N NIRRT S deeeds
_.___.____Govornment Agency ! e Filo Name %
1  State Po]lu:{on RTINS oo oo ST A T (e
7 ':H Sty 'Y : ContrOI BDa_rd §¥_YATER CONSENT “\\'a{er Consentpdf R R TR R e R =
0 bk ciuApphed Earher-f?r _?I?E-'_'jfiwater Clearance from CGWA / State Government Aéem;.y' : :
__;l_f_\f‘_!jS_.__S_ta Detalls thereof with Status: =~ T e
T T e D N e o e U S S O S Y e S L
INDUSTRIAL USE- Self Declaration |
I - 7. ""- e AR § e rr WAPSEEMR g e o oo N ey ‘-:' T - “eee cuwe ‘,1_,,_,. - e . S ——
g Otnls dtaot:e;\nnf; tsr:ﬁ.‘.thngagzslt‘?l rglatec! 10 ground water withdrawal/ contamination is pending against the industry/ project unit as
tho nefdEnss SFth \&C against the company/ project/ unit in respect of ground water withdrawal/ contamination during
s F:e?: ency ?1 this application shall be immediately brought to the notice of CGWA.
A\far: mear:l{?‘;ni’";gig?:ﬁ :BC; 1Igffall'l'rgatn::oanurréis!;)ed Above are True to the Best of My Knowledge and Belief and | am
\ ! nformation Submitted is Fo it i icati
E"',“_!’_e__a?!_e?!? d Out Rightly. und to be False or Misleading at Any Stage the Application
1. Application Proforma is Subject to Modification from Time to Time. "
* 2. Application should be submitted to Regional Office. 777 e A e e aeg
Regional Director,Central Ground Water Board Northern Region, Bhujal Bhavan, Sector-B. Sitapur Road Yojna, Ram
R‘am Bgan!(__cfl'l_a‘lfraha. LUCAI_(PIOW. UTTAR PRADESI-_I. 226021 :
3. Incomplete Application will be Summarily Rejected.
Submitted Application will not be Processed till the Print Out of the Signed Complete Application is Submitted to
REglnaliOiices: .~ ("o oo o nagiien . S g s it e e T 47
4. Applicant has to Submit Processing .Fee of Rs. 1000.00/~ (Rupges One Theusand Only) through NON TAX REQEIPT PQRTAL
(https:/fbharatkosh.gov.in). A receipt will be generated. PIe_asq fill in the Transaction Ref No. and Date from the receipt, in print out of
application and attach receipt along with hard copy of application. .
Bharatkosh Details:- e R G R L L e e R e
Trér;sacﬁon Ref
Numbeg= = = . -2 il i - SR
Dated:- ‘ Sy U
O e e e s e e
Note:- The Processing Fee is Non-Refundable. Applicant should ensure and Check Eligibility of Submission of Application
and Required Documents before Submitting Online Application. e
Attached Files: -~
1). Site Plan with Location Map (Previous: Site Plan) : (Rfff-'“ 1 ("_)) b 2 =Pt 4
= - r— S P 5 iAo ame
| SNo __ Attachment Nal}{g_____“__i,___,______a,f,,_____._____ Rethme . oo s o T
T=% |SHEPEAN" |SITE PLAN.p
2). Certified Revenue Sketch : (Refer: 1 (ii))
No Attachment Found!
3). Documents of Ownership / Lease : (Refer: 1 (v))
anad off
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Government of India

Ministry of Walarclg :stg:: rf;gu;:i Wa';or Authority (CGWA)
A » Nver Development and
PPlications for Issue of NOC to Abstract Gr:Snde?I:gaar ?;éugzg?tlon

Application for Permission to Abstract Ground Wate
(Application For New NOC)

plication Number.c.21 -4!7507IUPIINDI2019
No Attachment Found!

r for Industrial Use

)

4). Source Water Availability/Non-
(Refer: 1 (viny y/Non-avallability Certificate(Previous: Source of Availability of Surface Water) :
S.No | Attachment Name e : " FileName -

1 |NON AVAILABILITY CERIFICATE 'non supply of water.pdf

5). Water Balance Flow Chart (Previous: Enclose Flow Chart of Activity and Requirement of Water): (Refer: 2)

.?.'E'o, : Attachment Name \ File Name
1 WATERBALANCE

=l _lwaterflow diagrampdi S e
6). Hydrogeological Report(Previous: Groundwater Availability Report) : (Refer: 4)
~ S.No Attachment Name Sl e ~ File Name

R R e S ) S
{SACN 001_20190506_0001_compressed.pdf

1 'HYDROLOGY
7). Rain Water Harvesting/Artificial Recharge proposal(Previous: Details of Rainwater Harvesting / Artificial
Recharge Measures) : (Refer: 5)

B o e S e e =

SNo ~ Attachment Name | "'Fire‘Ngig_' ey
T RWR e IMEEM RWH.pdf o e
8). Authorization Letter (Previous: Authorization) :
S.No | AttachmentName | e oo Fldlame - e e
: 1 _AUTHORIZATION : ;aulhorizatipn.pdf

10). Ground Water Quality Report(Previous: Non-Polluting Effluent) :

SNo | Attachment Name e s e ablleName s e e s
el LT e e IOOERIE =20 s s Sl

1 ;Wéléf_q_dérityrepon e

11). Extra Attachment :
No Attachment Found!

-
12). Scanned Industrial Application :
No Attachment Found!

Paae 5 of 6
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i

Guvnmmont of Indla

- Contral Ground Water Authorlt CGWA
Ministry of Wator Rosources, Rj . :
[ « ivor Dovalop 7 angs .
Appllcmlons for Issuo of NOC t 5t Grat e (NOGAR "

0 Abstract Groung Watar (NOCAP)

ation for Permission to Abstract Ground Wator for Industrial Use
(Application For New Noc)

plication Number : 21-4!?507!UPIIN012019

Applic

Date Name & Signature of the applicant =
Sshgh For Meem AgrSVBRficazeply

D
Associated User : meemagrocgwa _ .()

Submitted By User: meemagrocgwa

" Auth. Signatory
Submission Date : 06/05/2019

* In case signed by any authorized signatory, the details of the signatory with the authorization shall be

enclosed.

1
i
g
4

Dana & ~Af e
06/05/2019 09:48 AM
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; ! Filter Carbon Filter :
| lLe—e-0—80f | o brom/ b A i
: : Sequence Bio Reactor  Sudge transter g
i o TSR AT T | 2253|
Raw Effiuent
Trarsfer Purnp : -
Equalization Tank
i
i
i
[
e i
g i/ ]
" Canirfugs d. i
Flow Schematic of Effluent Treatment Plant of Cap.500KLD}r===7"~~ = e
"‘ I-Supernatant to 20T | i
: ks @&
l_._.,"-v.-:"_. : |
Sludge Holding Tank !
(Existing)
|
i
i
i
List Of i
Electromechanical Unit | |
Mark Description Unit || |
ETP Effluent Transfer Pump I 2 Nos ‘.i |
FFP Filter Feed Pump 2No's | l
sP Screw Pump 1Ne 1| i
CF Centrifuge 1No _' ‘
AB Air Blower 3No%s || |
MGF Multigrade Filter | ANo | i
ACF__ | Activated Carbon Filter TaNe ||
PDS Poly Dosing System P 1No ||
: ADS Alum Dosing System 1No I
DAF Dissolved Air Floatation 1No |
s L
[ Disinfection System | iNo i
STP Sludge Transfer Pump 1No
Title : As Built of Effiuent Treatment Piant of Capacity 500kid
Al ntagorated Mea! Plant, Karana
é\( Client :
i
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Technologies Pvi. Lid.
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Item No. 02-03 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No.324/2015
(M.A. No. 184/2016 & 467/2016)
With
Original Application No. 85/2016
(M.A. No. 436/2016, I.A. No. 240/2019 & 241/2019)

Jubair & Ors. Applicant(s)
Versus
State of Uttar Pradesh &Ors. Respondent(s)
And
Versus

. Meem Agro Foods Pvt. Ltd. & Ors.
4 Dat@-'-bfhearing: 03.05:2019

com

i Ml Singh, A
(O°A. 324/15) 4 ;

1 " Senior Advocate
SaERaunak  Parekh,
Advecat‘e for R- 5(0.A.324/2015)
& R-1 (O.A. 85/2016)

Mr. Shashank Saxena and Mr.
Amritesh Raj, Advocates on
behalf of Mr. Ardhendumauli
Kumar Prasad, Advocate for
CGWA

Mr. Suraj Singh, Advocate for Mr.
Pradeep Misra, Advocate for
UPPCB

Mr. Rohit Pratap Singh, Advocate

s AN - AKivaat TSismmrer K dsiannata o

For R'%:Pondeﬁt(é)



Mr. Dhruv Pal and Mr.
Himanshu Pal, Advocates for
MoEF& CC

Ms. Sashi Juneja, Advocate for
Nagar Palika Parishad

ORDER

Original Application Nos. 324 /2015 and 85/2016

Both these original applications have been filed by
different individuals but relate to the same unit i.e. Meem

Agro Foods Pvt. Ltd. in District Shamli, State of UP.

The primary grievance raised by :_the applicants is in
(respect of the working of a slaughter f-h;puse by the
: éotnpany. Accordingly, it has been pray(.e;d“.'tlhat_ikeeping in
" view the right of the inhabitants of the areat:.:t':'liréctions be
© issued to immediately seal the unit or shift the S;I"‘é?{ctory to
other area. It has also been prayed that the respondent be
d1rected to pay environmental compensatlon% to the

‘residents of Kairana.

In order to resolve the issue raised herein as there
were conflicting stands taken by beth the sides in respect of

the actual position of the site, we had ordered for joint

inspection on 15.06.2017 in original application no. .

85/2016. The said joint inspection was ordered to be
conducted by the officers from Uttar Pradesh Pollution
Board and Central Pollution Control Board. In compliance

thereof the industry was inspected on 28.06.2018. After



1. Although, the unit has installed necessary
infrastructure for slaughtering and production of
bone less meat, tallow, bone-meat meal and blood
meal but it has very limited space to carry-out the
consented activities ie. slaughter of 600 big
animals/day. All the sections of the Unit including
ETP appear as compromised. The
consented/licensed production capacity may be
curtailed to the tune of 300 animals/per day.
Further, in future, permission for expansion
should not be granted in any case.

2. Existing ingesta drying machine may be replaced
with advance one with arrangement for drying
with steam.

3. Adedicated space for proper storage/preservation

of hides may be provided.

. DAF unit of ETP may bemade operational.

. The Unit shall engage some government agency

preferably CLRI (Centra?g Leather Research

Institute) Chennai/IIT  Delhi/ IIT Roorkee for

detailed study on judging the'@

their expertzse in the field. 5
. Detailed investigation on the quallty of ground
water of the area are needed to as;sfess the
sources of pollution & its remediation. 4
. Local Administration shall develop, a suitable
system for dtsposa.l of MSW in“a scie ff;f i’ @manner
Present praetice of simply dumping ?ﬁ “MSW on
the vacarnt land be stopped lmfnedz el
: _ arrangements
.may be made by Local Admzmstratzon" for supply
of. safe drmkzng water to the__nedg‘byﬁ >sidents.”

reply affidavit to the joint iﬁépection report and further

steps taken to remove the deficiencies as recommended in
the joint inspection report. An affidavit has been filed on
14.09.2018. Thereafter a compliance affidavit was filed in

tabular form on 29.04.2019.



consideration to the pleadings and material on record
placed by both the side and the joint inspection report of
which respondent wunit has filed affidavit, following

directions are issued to the respondent unit:

1. That the total production and slaughtering capacity
of the present unit shall not exceed 300 animals per
day.

2. That the respondent unit shall not extract ground
water till they obtain appropriate permission from

the Central Ground Water Authonty As we have
been informed that an applicatiéﬁ"ig this regard is
already pending, if it is so, then CGWA_;éiﬁall decide
the same within 15 days. In case the. application
filed earlier has been decided by the aﬁthority for
any reason.including not removing thc aéﬁciency
then the respondent shall file é freéhé:;ajjplication
within. one" week, giving. all the,_gleltaﬂs and the
. requisites documents. Therea;ftgr the CGWA shall
decide their application within 15 days from receipt
of the application by the respondent unit. The
borewell of the respondent unit already sealed shall
remain sealed till the application is decided by the
CGWA.
3. The CGWA while considering the application for

extraction of ground water, shall also assess the



unauthorized extraction of ground water by the unit

till now.

4. We direct the Central Pollution Control Board to
have further joint inspection conducted of the
respondent unit after a period of one month after its

operation.

The office is directed that as and when the joint

inspection report is received from the CPCB the same shall

be reglstered separately and list before the Court.

240 /2019 &"‘24-1 /2019 are disposed of accordingly.

Raghuvendra S. Rathore, JM

Dr.Satyawan Singh Garbyal, EM
May 03, 2019
JG



